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Shri M. V. Krishnappa: State Gow
ernments are asked to submit their
scheme to encourage the Palm Gur
industry and all these schemes will be
considered &and then an estimated
scheme will be sanctioned, out of
which the Government of India meet
50 per cent. and the State Governments
50 per cent.

Shri Nanndas: May ] know, Sir, the
steps taken by the Government to
publicise the nutritive value™ of palm
gur in this country and in the import
ing countries also?

Shri M. V. Erisheappa: We have got
a magazine called the “Tad Gur
Khabar” and every month we write
articles about palm gur in order to
publicise its nutritive value.

Shri Thimmaiab: Do Government
. give or will they give any flnancial
aid to the States to develop the Palm
Gur industry?

Shri M. V. Krishnappa: Yes, we
have given. The figures are—
In 1949 Rs. 52,000
1949-50 Rs. 3,44,000
1950-51 Rs. 552,000
1951-52 Rs.41,43,000
1952-53 Rs. 530,009

These amounts were given to the
various States for developing the Palm
Gur industry.

Sbri Napadas: I wanted to know
how the nutritive value of palm gur
is publicised in the jimporting coun-
tries. We are exporting our palm gur
to other countries and I want to know
bow its nutritive value is publicised
there.

Sbri M. V. Ecishmappa: I think the
Editor of the “Tad Gur Khabar”, while
inviting articles. will invite from out-
side countries also.

~ Mr. Speaker: Do we first of all ex-
port palm gur?

Skrl M. V. Krishnappa: I have no
information, Sir
543 PSD.
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Re@uITMeRT OF Crzrks IN P. & T.
DEPARTMENT

*418, Shrl Maonwamy: (a) Will
the Minister of OCoummurications be
pleased to refer to the reply given to
started question No. 1198 and the
supplementaries thereon asked on 10tk
Septemmber, 1953 and state whether
Government have issued orders doing
away with the recruitment examina-
tion for appointment as clerks in the
P. & T. Department?

(b) If so, by what means selection
to such appointments will be made in
future?

The Deputy Minister of Communi-
cations (Shri Raj Bahador): (a) Yes.

(b) Selecfion of candidates in eact
Circle will be made by a Board on
the basis of marks obtained by the
candidates in the Matriculation or its
equivalent examination. Some weight-
age in marks will be given to candi-
dates with higher qualifica®ons.

Shri MuftiSwamy: May I know, Sir.
wten that circular was issued and
whether it was issued to the State
Governments?

Sbri Raj Bahadar: The circular was
not issued to the State Governinents
It was issued on the 20th September
1953 to the headsi»f the postal circles.

Shri Thimmaiah: May I know, Sir,
whether the P. & T. Department has
observed strictly the Home Ministry
order in the matter of reservation of
appointments for the Scheduled Castes

and Tribes?
Sbri Baj Bahadur: I am afraid, we

have not been able to do so.

Sbri Kelappan: May X know, Sir, if
recruitment is made direct to the
Upper Division?

Sbri Raj Bahsdur: Yes, Sir, Upper
Division posts are filled by direct
recruidment also.

Sbri Maniswamy: May I know, Sir.
whether those people who are already
acting as clerks will be retained as
clerks or reverted to their old posts?

Stri Raj Bahador: That is a sepa-
rate question and for that, rules exist.





